
OVA.. No.. 896 of 2011 

Pacsirrn wau 	 App cm 

Kentbtyi V aavn Sn it an 	.podiMts 

Order dated: 1804.2012 

'OR AM: 

Lcc 	Mc!tc_pn_.) 

By hlriwT, a mm dated I804.2012, Mr. 

I. d. (ounsel kr the applwan has brought on 

.rccord that the present .) A. ha 	 as the 

applicant has ahead; s 	ndered the quart em; and he does not 

press hr fintlten hc.anng of the 0. A. 

hi view of the abnve, the (),A, stands thsmiss'ed 

havng become mftuctuoiis. 

Mr. H .K Tripathy. L d. Counsel appeanng tr'r the 


